RAJYA SABHA
Thursday, the 2nd August, 2018/11th Shravana, 1940 (Saka)

The House met at eleven of the clock,

MR. CHAIRMAN in the Chair.

FELICITATIONS BY THE CHAIR

MR. CHAIRMAN: Hon. Members, as you are all aware, Shri Ghulam Nabi Azad,
Member and Leader of the Opposition in Rajya Sabha and Dr. Najma A. Heptulla, former
Member and Deputy Chairperson of the Rajya Sabha, along with Shri Hukmdev Narayan
Yadav, Shri Dinesh Trivedi and Shri Bhartruhari Mahtab, Members of the Lok Sabha,
were conferred the Outstanding Parliamentarian Award, in a function held yesterday, the

Ist of August, 2018, in the Central Hall of the Parliament House.

This House has been witness to the political and administrative acumen, deep
insight into various social issues, command over the Rules and Procedure of the House
and simple but effective way of oratory of Shri Ghulam Nabi Azad and Dr. Najma A.
Heptulla.

It is indeed a matter of great pride for this House that one sitting Member and one

former Member have been conferred with this prestigious award.

The rich experience of Shri Ghulam Nabi Azad in public life and as Legislator and
Minister, including that of Parliamentary Affairs, lends weight to his present role in this
august House as the Leader of the Opposition. Shri Azad, as Leader of the Opposition, has
been a great source of support to me in resolving many difficult situations. There are two
people, if I have to mention, who are always instrumental in resolving the issues and in
helping the Chairman whenever there is a problem. One is the Leader of the Opposition
and the other is the Leader of the House. I am happy, though Leader of the House is not
here today, that both have been recognised as Outstanding Parliamentarians. Earlier, the
Leader of the House, Shri Arun Jaitley, was also conferred the same. At the meeting of
the Leaders of various parties convened by me on the 17th of last month, that was a day
before the start of this Session, Shri Azad made it clear that all together shall ensure
smooth functioning of the House. Referring to the last two unproductive Sessions, Shri
Azad noted with concern that people’s esteem for legislators is going down. I am glad that

this Session got off to a good start.
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[Mr. Chairman]

On behalf of the whole House and my own behalf, I congratulate all the Members
on their achievements and do hope that they continue to serve the Parliament and the
nation for a long time with grace and distinction. I would also like to urge other Members,
particularly, the new Members, to emulate them and always conduct themselves in
accordance with the parliamentary etiquette and make meaningful contributions to the

polity and nation.

SHRI D. RAJA (Tamil Nadu): Sir, we all associate ourselves with the Chair in

congratulating our colleagues.

THE MINISTER OF LAW AND JUSTICE; AND THE MINISTER OF
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI RAVI SHANKAR
PRASAD): Sir, all of us associate ourselves with this.

SHRI Y.S. CHOWDARY (Andhra Pradesh): Sir, we also associate ourselves with
this.

SHRI A. NAVANEETHAKRISHNAN (Tamil Nadu): Sir, we also associate

ourselves with this.
MS. DOLA SEN (West Bengal): Sir, I also associate myself with this.
SHRI BHUPENDER YADAV (Rajasthan): Sir, I also associate myself with this.
SHRI C.M. RAMESH (Andhra Pradesh): Sir, I also associate myself with this.

SHRI ANAND SHARMA (Himachal Pradesh): Sir, we also associate ourselves
with this.

KUMARI SELJA (Haryana): Sir, I also associate myself with this.
SHRI SANJAY RAUT (Maharashtra): Sir, I also associate myself with this.

SHRIMATI VIJILA SATHYANANTH (Tamil Nadu): Sir, I also associate myself
with this.

SHRI BHUBANESWAR KALITA (Assam): Sir, I also associate myself with this.
PROF. MANOJ KUMAR JHA (Bihar): Sir, I also associate myself with this.

MR. CHAIRMAN: That is a good thing. Now, Parliamentary Affairs Minister.
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MR. CHAIRMAN: Thank you. The entire House agrees with that.

Papers to be Laid on the Table.

PAPERS LAID ON THE TABLE

Notification of the Ministry of Social Justice and Empowerment
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Reports and Accounts (2016-17) of Civil Services Society, New Delhi and related

papers

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTHEASTERN REGION; THEMINISTER OF STATE IN THE PRIME MINISTER'S



